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. The Minister of Indusirinl Develop-
ment and Company Affairs (Shrl F.
M. Ahmed): (a) There is only one
unit in the public sector which has
Leen licensed to manufacture Upthal-

mic Class.
(b) The licensed

go into production.

(c) There is no indigenous produc-
tion of this item at present anc the
entire requirements are being import-

ed,

(d) The unit is likely to go into
trial production in October, 1967 and
is expected to take care of the entire
demand of the country when in full

r ‘oduction.
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capacity is 300
tonnes per annum. The unit is yel to
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Trade Delegation from Afghanistan

8932, Shri Ram Kishan Gupta:
Shri Bishwanath Roy:
Shri Marandl:

Shri Virendrakumar Shah:
Shri Hem Raj:

Shri Raghuvir Singh Shastri:
Shri R. R. Simgh Deo:

Shri D. N, Deb;

Shri D. Amat:

Shri G. C. Naik:

Shri Bhogendra Jlm:

Will the Minister of Commsrce be

pleased to refer to the reply given to
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Unstarred Question No. 7126 on the
28th July, 1967 and staie:

(a) whether the trade talks with
the Delegation that came from Afgha-
nistan have been concluded;

18861

(b) it so, the specific matters dis-
cussed with the Delegation;

(c) the agreement or arrangement,
it any, finalised with the Delegation;
and

(d) the trade prospects between
India and Afghanistan for the next
ensuing year in the light of the dis-
cussions with the Delegation?

The Minister o Commerce (Shri
Dinesh Singh): (a) The talks with
the Trade Delegation from Afghanis-
tan in connection with the cxiension
of the Indo-Afghan Trade Arrange-
ment beyond July 31, 1667, are stili
in progress.

(b) to (d). Do not arise.

Problem of Cotton Mill Industry

8933. Shri Viremdrakumar Shsh:
‘Will the Minister of Commerce be
pleaced to state:

{a) whether Government's ailten-
tion has been drawn to a pamphlet
issued by the Indian Cotton Mills’
Federation entitled, 'Problems of Cot-
ton Mill Industry’;

(b) if so, whether Government have
given any consideration to the various
problems, enumerated in the said
pamphlet; and

(c) the decision taken by Govern-
ment, if any to help solve those prch-
lems?

The Minister of Commerce
Dinesh Singh): (a) Yes, Sir.

(Shri

(b) and (c). The cotton poliey for
1967-68 has already been announced.
It ® pot possible, at this stage, to
withdraw the control on production
and prices of cloth and it is conaider-
ed fhat periodic review of the various
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control measures should be ccntinued.
No relief in excise duty is considered
necessary. As regards other matters
referred to in the pamphlet, they are
under active consideration of Govern-
ment,
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Machine Tools Offered by U.S.A. fer
Small Scale Industries

“8934. Shri C. Chittybabu: Will the
Minister of Industrial Developmeat
and Company Affairs he pleased to
state:

(a) the wvalue of ‘vols gifted by
U.S.A. up-tr-date fer he development
of small scale industries;

(b) whether the said tools have
been utilised and to what extent they
have really served the object;

(¢) the amount paid lor the pro-
curement of these machines; and

(d) where all these machinc: have
been kept?

The Minister of Industrial Develep-
ment and Company Affairs (Shri F.
A. Ahmed); (a) to (d). The informa-
tion is being collected and will be laid
nn the Table of the House.

National Small Industries Corporation

8935. Shri C. Chittybabu: Will the
Minister of Industrial Development
amd Company Affairs be pleased to
state:

(a) the number of production-cum-
training centres opened thrcughout
India under the National Small Indus-
tries Corporation;

(b) the basis of selection of siles
for utilising these facilities;

(c) whether it was potifled to all
State Governments; and

L

(d) if not, the reasons therefor?





